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(c) It is estimated that the number 
of wholly unemployed as of March,
1978 was 4.3 million persons. Includ­
ing both wholly unemployed and 
under-employed persons, the total 
volume* of unemployment was estimat­
ed in the Draft Five Year Pian at 20.6 
million person-years as of the same 
date. It is expected that as the plan 
is implemented the extent of unem­
ployment will decline progressively.

Influx of Bangladesh Refugees into 
Assam

1299. SHRI C. K. CHANDRAPPAN: 
SHRI SAMAR MUKHERJEE: 
SHRI OM PRAKASH 

TYAGI:
SHRI K. A. RAJAN:
SHRI SUKHDEO PRASAD 

VERMA:

Will the Minister of HOME AFFAIRS 
be pleased to state:

(a) whether Government’s atten­
tion has been drawn to the news ap­
peared in the “Times of India" that 
there is Bangla influx in Assam;

(b) if so, what is Government's 
reaction on it; and

(c) what step Government pro­
pose to take to stop the illegal immi­
grants and details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL): (a) 
and (b). Yes. Sir. For variety of 
reasons illegal infiltration has been 
going on since partition from erstwhile 
East Pakistan and later on from 
Bangladesh into Assam. On account 
of their ethinic similarity it is difficult 
to trace out these illeggi migrants and 
accordingly it is not possible to know 
the exact number of such persons pre­
sent in Asam. No reports have been 
received indicating that there was any 
marked increase in the number of 
inflitrators entering India of late.

(c) Patrolling alone the international 
borders has been intensified and strict 
vigilance is being kept to check any 
infiltration from across the borders.

As and when the infiltrators are inter­
cepted or detected, they are pushed 
back.

Entry of Heavy Vehicles in Delhi

1300. SHRI M. KALYANASUNDA- 
RAM: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether it is a fact that a large 
number of buses, trucks and tractors 
entered Delhi on 23-12-78 from dif­
ferent States without Inter-State 
permit and by violating other trans­
port rules;

(b) if so, the details thereof; and
(c) action taken against them?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE MINISTRY OF LAW, JUS­
TICE AND COMPANY AFFAIRS 
(SHRI S. D. PATIL): (a) and (b). 
Out of 3311 vehicles which entered 
Delhi on 23-12-1978 in connection with 
the Kisan Rally 2747 had violated 
the law.

(c) Challans against 150 vehicles 
have already been sent to the court 
while action against the remaining 
2597 vehicles is at hand.

Transfer of Resources from Centre to 
States

1301. SHRI A. BALA PAJANOR: 
Will the Minister of PLANNING be 
pleased to state:

(a) whether it is a fact that the for­
mula for transfer of resources from 
the Centre to the States for develop­
ment operates adversely against States 
which have successfully implemented 
family planning and shown sizeable 
reduction in growth rate of popula­
tion; and

(b) if so, the weightage proposed 
for increased subvention to such 
States?

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
FAZLUR RAHMAN): (a) and (b). It 
has been decided that in the sharing o£
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Central resources with the States, 
whenever weightage is given to popu­
lation, the population figures of 1971 
will continue to be used till the year 
2001. Besides, 8 per cent of Central 
assistance for State Flans has been 
linked to States’ performance in res­
pect of the family planning pro­
gramme.

Australian Wool Corporation proposal 
re. Stock Pile of Raw Wool

1302. SHRI VASANT SATHE: Will 
the Minister of INDUSTRY be pleased 
to state:

(a) whether Government are 
actively considering the proposal of 
the Australian Wool Corporation 
(A.W.C.) to keep a stock pile of
10,000 bales of raw wool in Calcutta 
and Bombay to help the decentralised 
sector of the indigenous woollen indus­
try;

(b) il so, the details of the proposal 
received/under consideration; and

(c) decision taken in the matter 
and details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI JAGDAMBI PRASAD YADAV):
(a) to (c). The Australian Wool Cor­
poration has sought Government of 
India’s approval for locating a stock 
pile of upto 10,000 bales of greasy wool 
in India in bonded warehouses. Initial­
ly, it is proposed to store 5,000 bales 
of greasy wool either in Calcutta or 
Bombay or in the decentralised sector. 
Subsequently, a similar quantity will 
be stored at a second storage site.

The Australian Wool Corporation 
have made it clear that in case Sales 
Tax and Income Tax are leviable on 
transactions from the proposed stock 
pile, the proposal will become unecono­
mic and they will not proceed with the 
scheme. An examination of the pro­
posal, however, indicates that prima 
facie transactions from the proposed 
stockpile will be subject to Sale Tax 
as weh as Income Tax. The Australian 
Wool Corporation is being informed 
accordingly.
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